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‘Wednésday, this the 16th day of Méi; 2001

" Hon'ble Shri S.A.T. Rizvi, Member (A)
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Ajay sharma s/ shri M.K, sharmd

JRa/O C;g.o,}(akrola Mode, |
i1 BlBerat ,Bagwati

New pelhi, ’ J carden

Hari Shankar s/0 gh, Banaragi

si 1al
AR/O' W/153,/588 =20, Rambura,
New mlhi, o

Shiv Kumar s/ sh., Bbu

. rRm
R/ Chaman Basti, ' :
Kishn @nj, elhi.

sud&rshan @m

's/0 shri @lab chang
R/O W2-116,camp wo, 4,
Jwa lapuri,New elhi,-

siri chand sharma
'sjo Shri Pali ram shama

r/o D-333 ‘
e lni + Shabeed Sukhgdev Nagar,

Panna lal s/ sh, &m

! . pati Ram
R 780, ;pra @®ji Khan,
Pa&rvana pad,Pitamoura,
Delhi -1100 34, ) -

rm Adr s/ shri Keda. N

RO Wol53/5e19525 55, mia oo
ma &

New mlhi--lloolé. s Foads

Ved Prakash g/ shri Babu

1a
\R/o D157, scho ol Block, t shRrm
Nathu olony, shahdara, pelhi.

Balbir singh g/
r sh,Mahipal XXRR
Ztim_'r%& Budh v:i.har,Phasg-ll.gmt

Sur=sh Prasad singh

S/0 Shri mrshan 3 '
Prasad singh ‘

R/0 772, shakur J !

Delhd ~1100 02, pur,J . J.®lony, 5
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A tkir singh chauhan

N~/ s5/o shri #r&r singh
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R/O RZ-5-38,Jiwan Park,
Uttam Nagar,New Delhi,

®han rPal M@ Kashyap

s/0 shri Murari lal Kasghyap
R/07300-5 A2 3 Market,

Puranda phtak pagd, melhi-6,

Prem Pal singh :

s/0 gsiri Kundan singh

R/0 Kh2 sra No, 21/8/2,

shankarura Road,Kaushik Enclave,
Delhi-11008 4, '

ram Kumar Singh,

s/o0 ghri Babu lal

R/© 7300-B,Az2 3 Market
Purand Rohtak Rboad, Delhi =6,

Bhanwar singh

S/0 shri Nagina, singh

R/ N=2/334,Pragati Mirket,
Ashiok vihar,Phase-l1l
elhi-11005 2,

HRri Nath Mighra

s/0 shri Ram g Nand Mighra
R/© B-51,Nangali Razapur
Nizamuddin Zast,

New Delni-110013,

Ial;i RA s/0 sh,Vijay Narain Rk
R/ R-351-352,J,J .0 lony,
Raghubir Nagar,New Dlhi-110027,

shiv Kumar g/ shri ram phool cupta

R/ Hu se No, 216, ®@I1li No, 83
shiv Kunj, sant Nagar, -
e lhi,

Mahender singh

S/©0 shri Netra Ram

R/ 3244,Aryapura.

subzi Mandi, ®lhi=-110007,
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vinod Kumar &/0- shri R.N, gharma
rR/0 A-59,East Nathu o lony,
Mandoli Road. shahdard.

Delhi -110093,

Naresﬁ singh s/ sh.Nepat singh
R/0 HAu se No. 59,purani Kardmpd ri
shahdara, melhi-110094

Mam Raj Singh s/ shri Bhim singh
R/0 - D-1134,JahAngirpuri
e lni -110033,

Rm Kichan Pandey,

s/o shri Raghunath Prasad Pandey
R/0 s-293,Prem Nagar Il

x@li No,10,parga Mandir R34

‘Nangloi, B:1hi-1100 41,

Mahender Pal g/ shri ved Pal
R/ A-19, agarsh Gli,
Joharipur, pelhi -110094,

Mirari smrm S/0 shri Kri shna gharma
R/0 21/4, Gautam Vvihar

 Kartar Nagar, Delhi ~11053,

ravinder Kumar 5/0 Sh, Bhuwneshwar
R/0 K -437,Mango louri,

shiv Kumar s/0 sh, Ram pal Singh
R/0 x=296,Mangolpuri
pelhi-110083,

Tej Pal s/0 shri Jag Ram
R/0 wz=3276,Mahendr3 PRark,
Rani Bagh, pelhi-110034,
ml raj singh

Khushi Ram S/ shri Umrai
R/O House No,62,Jamroo dpur,
New Delhi-110048,

Karan singh s/ Ram Pragd
R/0 Huse No, 660,pana Udhan - v
Narela, pelhi-110040,
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Jugal Kighore .
§© dhri rRRm Kishan
R/©0 HNo, 3%7,Janapur
New DElhi,

Ajay Kumar s/0 shri Gahesh Ram
RO C=35/297, 12 Area.

Sctor No, 4, Raja B azar,.

Gole Market,New m®lhi,

Brahmpali -

/o ri Bm Kala ;'

R/ 14/24,ChAndan Vihar .
Mehrauli, west $nt Nagar,
Delhi, ‘

Prem utt 5/ shri Roop Ram
RO WP-569, wzirpur Gaon,
Ashok Vihar, lhi.

AJdy gharma S/ Shri Mahender Sharma

R/O ¥ 569, Wazi r Gaon
Delhi-lloggz. ¢ Mawhrpd

Kalu Ram sh@rma

s/ Shri Bhanwdr singh

R/© B-15, Righi Nagar,

tmar lony,Nangloi, pelhi,

mli Ry singh

s/0 Shri-mm Bhaju singh
R/© D=-117, Ashok Nagar,
pelhi=110093,

Tula Ram s/ Shri_ Anand Kumar
R/ Village Khaira, .
Najafgarh, pelhi -110043,

Nand mm s/ shrirRam pragag
R/0 B-1/2156 ,Nand Negari
e 1lhi=-110093, ‘

SaAnjay Kumar

S/0 shri Om Prakash gharma,
R/ Vill, & P,O, Mitraon,
New Delhi-110043,

o

OOP/co




42.  <Hirbangh 1al

S/ shri mrap Singh
R/ B=1 . 44,Bharat Vihar,
New pelhi =110043,

43, Avchegh Singh

S/0 shri Ram ‘singh '
R/© =55, vikagh Bclaye,
Shiv Vihar, Ut tanm Nagar,

44, Parmog Kumar

S0 shri Rattin la)
R Huge yo, 98.chattarpur,
New mlhi-ll(b3o.

43, Subhash chan er

S/ shri Kishan La}

RO BBlock, Hoy ge No, 39,
Gali NO, 16 ,Neap Radha Kri ¢ma Mnair,
Sant Nagar, Blrari, pelhi 110009

¥, Ygn Pal s Shri rigal Singh

RO Villige Wlambi xyix rd,
; 2.

RO Jhuggi No, 125,Nehn; Enc layg,
School Bbck.-shakarpur.

S '
b9, Brij ps1 0 shri gaj Singh shayma
RO oy g No, 2250, galy No, 12,
Block 17, Sangam vihap

New Delhi-110062.

S’o.kﬁm Chamd s, Shri Inger pal
. H shal

RO H.No 956 2 /7 « AU a
BAra Dari,xi shan &Enj,
Eelhi-llooos.
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51, m:l Kishan o
on of Shri ER ®kul chand
r/o I-Block Huse NO, 48,
wgakarpur, pelhi=110034,

52, Iakshmi Datt,
on of shri pyard Datt

pwarkapuri, Vijay Enclaves

New Delhi.

53, mam Murat pandey
on of Shri RAJ Mani Pandey

rR/0 B=58/167, Ramd roades
New uelru'.-110015.

54, pramod Kumdr
on of Shri Joge rmm
r/o J=221,pPrem cali,
Kartar Nagar, @lhi-l 10053,

55, Mano J Kumar
s/0 shri Kalluram
R/© D-165,New seelampur, Delhi.

55,  Avnish Kumar
®on of shri Iakhan Dutt

R/O Hou s2 NO, 296, King sway Camp
New Delhi,

57, satya prakash
s/0 Shri Dees Dayal

Gelhi,

58, anil Kumar
S /o shri Rajbir singh
R/0 B-303,Ashok Nagar
e lhi-110093,
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59, ram phool s/© shri sohan La
R/O HQ == No.8, Hemant Vihar
sainik Enclave. 2 ctor-3,6ali No, 1

, Mohan @ rden,New pelhi-110059,

60, charan_singh --
s/0 Tula Ram
R/o 58,Hrijan colony,
awan Park, Ashok Vihar
‘elhi-110052,
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61, pDinesh Kumar
s/0 shri Kishan lal
R/© Huse No, 127,chirag pelhi,
New Delhi,

62, Nanne Bbu .
n of shri Jumman KxKxx Khan,
R/0 D=351,vikagh Kunj,
Indrapuri, lohi, Ghaziakad(u,pr,).

63, Alok pPaswan
S/0 shri Bhuneshwar Paswan
R/© HNo,p-149,pilanji
SArojani Nagar,New mlhi,

6 4, San jesv Kumar
S/0 Shri Omveer ‘'singh
R 1-5303-3,Balbir Nagar
Shahdara, pelhi 110032,

65. Mohan Lal .., - ._.-
. S8 sl <. YT T

i .
66., ~ Shri Bandu Khan, S/0 Qasim Ali,
" Sanad No.4596,

) .sApplicants,
(By Advocate: None)
VBRI S . ‘
1, Union of India.

Throygh its s$cretary,

Minigtry of Home AffRirg,
Epartment of Internal gecurity
NOrth Block,New Delhi,

E
te
Lo
I

2, Ol rector General Home @uard and
Civil pefance , Delhi
Nishkam Sewa Bhaiin,
Raja Garden,New Delhi,

3. commandant General
elhi Home Guard,
Nishkam s=wda Bhawan,
Raja (Arden,New melhi,

4, chief Secretary,
Na tional Capi tal Territory of pelhi
5l sham Nath Marg,

o Ol)/

OOPr..
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(By Advocate: Shri Rajinder Pandita)

(8)

5. Lt. Governor, Delhi
' Raj Niwas Marg,
New Delhi.
6. Commissioner of Police

~MSO Building,

Police Headquarters,
ITO, New Delhi. :
. .Respondents

ORDER -(ORAL)

Heard the learned counsel on either side at

length.

2. The - present OA relates to the termination of the
services of the members of Delhi Home Guards by orders
passed by 'the Commandant Home Guards in exercise of
powers conferred on him under the Bombay Home Guards Act,
1947 as extended to the Union Territory of Delhi and the
Delhi Home Guards Rules, 19597on various dates. By the
impugned order, the applicants have been discharged
following completion of their respective tenures of three

years as specified in Rule 8.

3. The learned counsel appearing on behalf of the
respondents submits that the Home Guards are not holders
of «c¢ivil posts nor are they Govt. servants and,
therefore, this Tribunal 1lacks jurisdiction in the
matter. He places reliance on the following orders

passed by this Tribunal in similar cases:-

i) - O.A.N0.493/2000 - decided on 20.10.2000
Sh. Upendra Tripathi & Ors. Vs. Govt. of NCT
of Delhi & Ors.

ii) O.A.N0.1974/2000 - decided on 20.12.2000
Sh. Dhunni Lal & Ors. Vs. Chief Secretary & Ors

iii) O.A.No.376/2001 - decided on 16.2.2001
Delhi Home Guard Welfare & Anr. Vs. Lt.
Governor of Delhi & Ors.

%
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iv) 0.A.N0.2160/2000 - decided on 4.5.2001
Sh. Brij Mohan Tvagi & Ors. Vs. Govt. of NCT
of Delhi & Ors.

4, If one has regard to the ratio of the judgements
rendered by this Tribunal in the aforesaid cases, the
present OA should also be disposed of similarly by way of

dismissal. Accordingly, the present OA is dismissed in

(7 Ry

(S.A.T. Rizvi)
Member (A)

the aforestated terms. No costs.




